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FINANCIAL EXPRESS U Union Bank Asset Recovery Branch, 26/28-D, Connaught Place, New Delhi-110001 SALE NOTICE
:d'ih i'ﬂtl.l of [mala . : :
— (Working at M-35, First Floor, Outer Circle, Connaught Place, ey &
v,  __J e N\ =
: : : : < 1 or sale of Immovable Froperties
Ande New Delhi - 110001), Email ID - arbdelhi@unionbankofindia.com P
advertising copy, it is not possible to verify its
contants. The Indian Express (P) Limited cannot E-Auction Sale Notice for Sale of Immovable/Moveable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with Rule B/ 9 of the Security Interest (Enforcement) Rule, 2002
be held responsible for such contents, nor for any Notice is hereby given to the public in general and in particuar to the Borrowes(s) and Guarantor {s) that the below described immovable property morigaged | ch 1o the Secured Creditor, the poesession of which has been taken by the Authorized Officer of Unicn Bank of
loss or damage incurred as a result of
transactions Witgh companies, associations or Indiia {secured creditor), will b sold on “As is where is”, "As is what is” and “Whatever there is” on the date mentioned below, for recovery of dues as mentioned hereunder to Union Bank of India from the below mentioned Borrower(s) & Guarantor(s), The Reserve Price and the
individuals adversing in its newspapers or Eamest Money Deposit are also mentionad hereunder:
Publications. We therefore recommend that l:nnﬁruclh'ﬂ Reserva Price [Rs. Bt
readers make necessary inquiries before sending . e
any monies or entering into any agreements with I'i Mame lﬂ' address ﬂf Des':nptlﬂn 'ﬂf thE Mﬁvﬂhle ||' lmmnvable or Physical DU:;:: gi:::::ﬂﬂ EMD T Da;f.::dﬁ known to bank/S4
advertisers or otherwise acting on an : g 1 TP § ey L] ciion
advertisement in any manner whatsoever. Borrower & Guarantor property put for auction Pﬂ:::ﬁmn Guarantor (Rs.) Bid Increment Pending, if any.
' | Mis Delthi Engineering Construction Co., HN. 12/24, Subash Nagar, New Delhi-| Three and half storied residential building situated at property| Symbobic Rs. §,08,50,908.70 Rs. 2,45,00,000.00 19-07-2021 | Mot known to bank
LT: :E""d:":‘lF HarT l:,“!‘td FEDERAL BANK 110027, Also at; First Floor, Alll, Vasant Vihar, New delhi- 110057 bearing no 12/24,Block-12 Subash Nagar, New Delhi-110027 Posbaalon, | _wwaatell, | TripGamnm | e ne |
era bagh, Faschim vinar, Your Perfect Banking Partner Mr. Vinod Kapoor slo Sh Gurudass Kapoor, Prop. OF Mis Delhi Engineering charges and othar Rs. 1,00,000/- &l 10 minules aaek)
New Delhi-110063 i ; Construction G, H.N. 12124, Subash Nagar, New delhi-110027 sxpenss,
NOTICE FPOR PR'VATE 5"“‘ LE DF GGLD For registraion, login and bidding rules visit hitps:iwww.mstcecommerce.com/auctionhomefibapifindex.jsp EMD amount can be submitted on or before commencement of e-auction
Motica ks haraby given for the information of all concamed that Gold Ormarments pledged in For ditalid A coridl Fihe sl bl S b B R idad in hitpe:i lonbankofindi infenalishTendelViewAllAuctio
the following Gold lcan accounts, with the undar mentioned branch of the Bank, which are =l lhed terms and conditions o SalE, pleate naler 8 link provided in hitps -UnonBankoringa.co.inreng en oW UCLon.aspx
overdue for redemption and which have not been reguiarised so far in spite of repeated - Imterested person may contact Mr. Diwakar Chaudhary, Authorised Officer, (Dy. Branch Head), Mobile No. 9871781144
notices, will be put for =séein the branch on or afier 230062021 as:.hnwn below: Date : 67-06-2021. Place : New Delhi Aatisarised Oens Uniort Bank o hudly
BRANCH/VENUE | 51. NAME & CCOUNT NUMBER_|
The Federal Bank Ltd. |1 Vneel O LT T ,
Br. Vrindavan, Ground Floor,
B-485, Meera Bagh, i %:;nﬁ;% 15;2?‘313?3;3;% Bankey Bihari Colony, Opp- Bharti foods YOUR PERFECT BANKING PARTNER H OU SING DEVELOPM EHT FIHANCE CORPORATION LTD
Hzis[gg:hm :";fé%rﬁa 4. Dingsh Singh 5066100010509 Raman Reti Road, Vrindavan, Mathura 281121, UP Y N YT AT T 2. 1T The Capital Court, Munirka, Outer Ring Road, Olof Palme Marg, New Delhi-67
“ 5, ParmindarPathak . 15966100010805 {OTICE FOR PRIVATE S? CIN L70100MH1977PLC019916 Website: www.hdfc.com
B Parminder Fathak : 15866100013183 Notice is hereby given for the information of all concerned that Gold Ornaments pledged in the WITH YOU, RIGHT THROUGH
7. HarsnderS:gh : 154EE100014581 following Gold loan accounts, with the under mentioned branch of the Bank, which are overdue for DE MA N D NGTICE
B, Handnder Singh : 13966100014526 rZ?Sm?ﬁ'gﬂéﬂiﬁvgfng?ﬁSgté’éaggzr?%fiﬂﬁﬁvdnsboeﬁ@m spite of repeated notices, will be put for Under Section 13 (2) of the Securitisation And Reconstruction Of Financial Assets And Enforcement Of Security Interest Act, 2002 (Act)
f{] SC;'::.IN -Dutlm . lﬁgglgggﬂ};gg - . . read with Rule 3 of the Security Interest (Enforcement) Rulaes, 2002.
31 Hﬁg:ﬁsh:ﬁm . 1EGROI000S04T3 Whereas the undersigned being the Authorised Officer of Housing Development Finance Corporation Ltd. (HDFC Limited) under
; : ; ALLU \ E : securitisation And Reconstruction Of Financial Assels And Enforcement Of Securty Interest Act, 2002 and in exercise of powers conferred
[ Place; Mew Delhi__ Date; 08,06 2021 Branch Manager, [1he Federal Bank Lid |
' ' 22236400004002 22236200000028 22236200000093 22236100001381 under Section13 (12) read with Rule 3 of the Security Interest (Enforcement) Rules, 2002, issued Demand Motices under Section 13 (2) of

N OTI CE F QR s AL E o F ASSETS 5333218888%58 %g%gglgggg;g;i %g%gglgggglgg %g%gglgggg]ggg the said Act, calling upon the Borrower(s) / Legal Heir{s) / Legal Representative(s) listed hereunder, to pay the amounts mentioned in the

22236400002626, 22236400001628, 22236400002766, 22236100001795, respective Demand Notice/s, within 60 days from the date of the respective Notice/s, as per details given below. The undersighed have,
UNDER INSOLVENCY AND BANKRUPTCY CODE, 2016 22236400004143, 22236100001829, 22236100001399, 22236600000065 caused these Notices fo be pasted on the premises of the last known respective addresses of the said Borrower(s) / Legal Heir(s) / Legal
22236600000099, 22236600000107 Representative(s). Copies of the said Notices are available with the undersigned, and the said Borrower(s) / Legal Heir(s) / Legal

STERLING VERICLES & GENERAL SALES PRIVATE LIMITED 'Piace_-:-Be‘l'ni Branch-Manager Representative(s) , may, if they so desire, collectthe respective copy from the undersigned on any working day during normal office hours.
(IN LIQUIDATION) Pate : 06.06.2021 The Federal Bank Ltd In connection with the above, Notice is hereby given, once again, to the said Borrower(s) / Legal Heir{s) / Legal Representative(s) to pay to

Regd Office: 6-A, Tata Appariment, 23, Prithvi Raj Road, New Delhi-110001( _ HDFC Limited, within 60 days from the date of publication of this Notice, the amounts indicated hereinbelow in their respective names,
Liquidator's Address: LGF, J-12, Jangpura Extension, New Delhi-110014 | ['Tha Federal Bank Ltd. W3]z =7 YN :7:1.]’¢ together with further interest @ 18% p.a. as detailed in the said Demand Notices from the respective dates mentioned below in column (c) til

Email : |ﬂuﬂﬂﬁfﬂﬁfﬂfdﬂﬂhlﬂiﬁ!g~[ﬂf'|MEU"|'|Lhﬂfh!l_ﬂﬂfmgﬁmgmggg 5016 BF, Nealam, Railway Road, New Indusirial [ROTTTII Py Smibmply iy the date of payment and / or realization, read with the loan agreement and other documents/writings, if any, executed by the said
. | BRIEF DEECRIFHI‘JH OF ASSETS |RESERVE PRICE| Town, Faridabad, Haryana - 121001 S ——_ Borrower(s). As security for due repayment of the loan, the following Secured Assel(s) have been mortgaged to HDFC Limited by the said
No. FOR SALE (IN INR LACS) |{IN }HH LAEE! g Borrower (s) respectively.

1. | Plant & Machinery including Pipe, T 21.90 T 350 N = DR FR VAL E EALE Slmecie] e,

Fittings & Specaal Tools at Automobile
Warkshap (Audi) at NOIDA (UP)

Borrower(s) / Legal Heir(s) / Legal Representative(s) attention is invited to the provisions of sub-section (8) of section 13 of the Act, in
respect of time available to redeem the secured asset/s

Maotice is hereby given for the information of all concerned that Gold Omaments pledged
in the following Gold loan accounts, with the under mentioned branches of the Bank,

— : which are overdue for redemption and which have nof been regularised so far in spite of Sr. Name of Borrower(s) / Total Outstanding Date of Description of Secured Asset(s) /
2. | Fumiture (including ACs, Laptops, T8.15 T0z.00 repeated nolices, will be put for sale inthe branch on or after 2310612021 as shown below: No. Legal Heir(s) / Dues Demand Immovable Property (ies)
Desktops etc.) at NOIDA (UP) _Eiranr.:l' I'Venue: 5046 BP. Neelam F!T way Road, ri-:-'-r-"| Induestrial Town, Faridabad, "|3r!r-i'|§|-12"-'.-.l1 Legal Representative(s)/ Notice
3. | Spare Parts and Accessories of ¥ 47.00 ¥ 6.00 ame Alc. No. ame Ac. No. Guarantor
Automobile {Audi) at NOIDA (UP) Sukhdev 13816400016568 Lijo P Paul 13616400014064 ) ) o) d )
Date of | ction: 08th June 2021 to 14th J 2021 [f 12.00 N to Sukhdey 13316400016600 [Jijo P Paul 136816400014075 )
400PM :I'::'iﬁ r?mnintimaﬁnn:utha Ceida i (irom 12.00 Noon Sukhdev 13816400017129 [Suman Sharma 13816400014100 1, | MR SAMUEL SUMAN XESS & Rs. 16,27.727/- 18-MAR- | FLAT NO - LE/B-703, 7TH FLOOR, TOWER B, ADITYA
E-EIIS hrn ,p last date * 15.08 21]2:' IIIEPM- Sukhdev 13816100045388 1Om Parkash Sagar 136816400017368 MRS KIRAN SUMANTI LAKRA (AS ON 28 FEB 20217) 2021 WORLD CITY, LUXURIA ESTATE B, PLOT GH-01,
SRR IRNE O 100 | : Sukhdev 1381600045362 [Rajesh Viemani 13816400017376 Ale No: 605421930 NH-24, GHAZIABAD, UTTAR PRADESH WITH
Time & Date of E-Auction : 16.06.2021 (3.30PM.to 5.30PM.) Seema Choubey 13816200005589 |Sapna Goyal 1316100046469 UNDIVIDED PROPORTIONATE SHARE OF LAND
Contact Person For Inspection: Mr. Mustak Khan, Mebile No. 9582321503 Deepak Saini 13816100043615 |Gourav Duseja 13816100043383 UNDERNEATH
Terms & Conditions of the sale is as under: Sachin Kumar 13816100043607 |Jasminder Singh 13816100042260
“WHATEVER |5 BASIS" AND "WITHOUT RECOURSE BASIS" as such sake is Kamal Kapoor 13816400017012 |Pinski Kaur 1381610004 7442 NGO ; | :
. s : : g . : UTTAR PRADESH WITH UNDIVIDED
without any kind of warranties and indemnities. Sushrma Dua 138188600000305 |Scsamma Cherian 1381610004 5487 PROPORTIONATE SHARE OF LAND
2. Bids shall be submitted to Liquidator {online or hard copy) in the format| | SushmaDua 3818400006312 [Patvinder Malhi 13816400017459 UNDERNEATH
prescribed. The bid form along with detailed terms & conditions of complete | | Alka Bishi 13816100043888 [Neatu 13816100042294
E-auction process can be downloaded from the website : https:feauctions.orgior| | Sanjeev Rawal 13816100043961 [Neetu 1381610004.2302 3. | MRS SHALINI & MR ARUN Rs. 24 87,061/ 19-MAR- | FLAT NO 103 15T FLOOR, TOWER A, SG ESTATES
E-mail at: liquidator.sterfingvehicles@gmail.com Jijo P Paul 13316400014092 |\ijay Chaudhary 13816100043813 KUMAR (AS ON 28 FEB 2021%) 2021 IMPRESSIONS 58, RAJ NAGAR EXTENSION,
Interested bidders may contact Liquidator for inventory list and further details in “Fan - 08,06, Branch Manaper, [The Federal Bank Lid. Alc No 618881005 & 586757984 KHASRA NO 889 & 891, NOORNAGAR,
pirtes SubmitH}Ehid.Y q ry iy Place: Faridabad Date: 08.06.2031 ranch Manager, (The Federal Bank Lid.) GHAZIABAD. UTTAR PRADESH WITH UNDIVIDED
Date :08/06/ 202 SUNIL PARAKASH SHARMA, Liquidator PUBLIC ANBUNCENENT ONDERNEATH o P8 FATD
Place: New Delhi Regn. No: IBBI/IPA-O02/IP-NOUS31/2017-18/11726 {Under Regulation & of the Insclvency and Bankruptey Board of India
(Insalvency Resolution Process for Corporate Persons) Regulations, 2016) 4. | MR GOVIND BALLABH Rs, 3,59,683/- 89-MAR- UNIT NO SF-4, SECOND FLOOR, REAR RH3,LIG,
FOR THE ATTENTION OF THE CREDITORS OF DALMIA FOLYMERS LLF SHARMA, (AS ON 28 FEB 20217) 2021 PLOT NO 182, NITI KHAND-2, INDIRAPURAM,
e EHARIKﬁFEIEEEEE&E&LIMITED _ _ RELEVANT PARTICULARS Ale No- B02110521 GHAZIABAD, UTTAR PRADESH AND
Regd. Office: S.5£0.851 Echool Block Part-2. Welcome Plaza, 1. Nams of corporate debior DALMIA POLYMERS LLP CONSTRUCTION THEREON PRESENT AND
Shakarpur, Delhi-110082, & Date of incomparation of conporate defitor 12/06/2015 FUTURE
Corporate Office: B-124, Sector-67 Gautam Budh Nagar, Moida - 201301 UR 3 Authority under which comporabe deblor is Registrar of Companies, Delhi
Tel No: +81 120 2583900 Email: cs@sharikaindia.com, Website: www.sharikaindia.com Incorporated [ registered _____ 5. | MR SAROJ KUMAR DHAL Rs. 26,87,256/- 19-MAR- | FLAT NO-105, 15T FLOOR, TOWER A, AIMS
a Ordl | Meeting of ny and E-Voting infor 4. Camerala [oankty No. / Linted Lizblty AAE-1581 Afc No: 610259075 (AS OM 28 FEB 2021%) 2021 GREEN AVENUE, PLOT GHO04,SECTOR
MOTICE is heraby given that the Extra Ordinary General Meating of the Company will be held on B Address of iln:h i$|Er'|?|-::"n-Il:|}ell'& rcodl | Registered Difice: 4 GREATER NOIDA, UTTAR PRADEH WITH
Friday, July 02, 2021 at 11.00 a.m. through Video Conferance [VC] / Other Audic Visual Means " oifce (if any) H-’F’“ﬁm,ate‘;,ew 3 nj?mm D, Green Park Extn., Delhi-110016 UNDIVIDED PROPORTIONATE SHARE OF LAND

[3AVH], In Compliance with Generd Circular numbers 22030, F42020 1772020, 2002020, 390 -
2020 issued by the Ministry of Corporate Affairs (MCA) and circuiar number SEBIHOICFD/CMO | |B Insakency commencement dale in respect of | 03106/2021 UNDERNEATH

RIP) /78 ap Ireutar N HO CRDIC-MO2ICIRIPID TH i ; corporate dabsar {Order Received by IRP on 07/06/2021)
g e r Sai T =E, g v — PR 6. | MR DILIP SINGH RATHORE Rs. 6,48,533/- 26-MAR- | FLAT NO 11, FIRST FLOOR, BLOCK-27, POCKET-7,

o |

al a common venue, Hence the EGM of the Company |5 beng eld thraugh VEROAYM 1o transact rasolusion procass Alc No: 607166715 |AS ON 28 FEB 20217) 2021 NOIDA FLATS, SECTOR 82, NOIDA, UTTAR
the business sr:1-¥|:r':h irlw the Notice of EGM ki A B. Mame and regitraton number of the UMESH SINGHAL PRADESH WITH UNDIVIDED PROPORTIONATE
In accordance with the aloresad circulars, the Hatice of EGM along with the explanatory statement WL SDRBIICY JVONRETCIAT L i 42 it fiegn. No - IBEIPA-DOZAP-NOOY2412017-15110283 SHARE OF LAND UNDERNEATH
pursuant to the provisions of section 102 of the Companies Act, 2013 will be zent only through A W’EREFFE - - -
eliecironic made to all the members whose email addresses are registered with the Deposilories. 3 ﬁﬁiﬁﬁ:‘;‘] ggﬂ"g{;&'mr&f‘aﬂﬁf" HFHLEQFS&L%“%'HME'EMTL Tower 7. | MR AMIT KUMAR Rs. 32.72402/- 24-MAR- | FLAT NO. 1001,10TH FLOOR, BLOCK C4,
Thg Nn;f-ﬂ: uft;u? EGEI;-:ﬁ will also be :fallahle an the wzimle of the Comp www.sanm;amdga_:m a et doy B o, Hatis) Sukkash Place; Pitanpirs, Alc No: 628815681, 629202055 | (AS ON 28 FEB 2021%) 2021 PANCHSHEEL GREENS, PLOT GH-01A, SECTOR
anoan websiiz B sinCk BEC AMNJE W, ngeindizg. com. memoars can ahena an FIEi'I'IEIFIBn'.'E o e -
in tha EGIM through VC/OAVM Facility arty. The Instruction Sar joining the EGM will b provided in : B S UGS Com & 628815849 16B, GEATER NOIDA. UTTAR PRADESH WITH
the Motfice of the EGM. Parficipation of members through VC/OAYM will be reckaned for the 10, Ackdress EIEFJ I::-r"lEIﬂr!:.'_-tll.!.l.IHI.! J4:.'Ir= ) M. Umesh Singhal, IRP UNDIVIDED PROPORTIOMATE SHARE OF LAND
purpose of quorum for the EGM as per saction 103 of the companies Act 2013, ;ﬁ:gm_jﬂ“ T i i PR g{%‘g‘“ﬂﬁ?iﬂﬁ;‘wm'ﬁaﬁﬂpgaﬂ&;mﬂ UNDERENEATH
The company is providing rempie 2-voling facility to all its members to caste their watas an &l Mew Delhi- 110634 : ' :
reolifions sel oul in The Nobic of the EGM. Addiionally, v ¢omgany i providing e facly of E::il'.iirp. il apobmarsamaledn 8. | MR SARVESH KUMAR Rs. 17.71,639/- ; 19-MAR- | FLAT-A1402, 14 FLOOR, FLORIDAA: TOWER A,
viding through e-voling syslems during the EGM. Detaded procedure for remate e-voling ! e-valing T e 311062021 SHARMA & MES RANI (A5 OM 28 FEB 2021 ] 2021 SECTOR 82, VILLAGE BHATOLA, FARIDABAD,
will be provided in the Mofice of the EGM. = = S SHARMA, HARYANA WITH UNDIVIDED PROPORTIOMATE
12, Chasses of credilors, i any, under clavse (b | NI
| Ihe e-mzng 3:32 r:u:'rnen::: an Fhrfay.ﬂ.:uréﬁujllﬂ. El:[f;.;.? 0800 am gsﬂgsﬁﬂrﬁﬂgﬁ;ﬁﬁ;' a-fqlfmiirén Ale No: 835270977 & 620088745 SHARE OF LAND UNDERMNEATH
2. The e-valing shall and an Thursday, July 01, af 05.00 p.m. ¥ e il
3. The cut-off date for enfitlement of e-vating shall be Friday, June 25, 2021 !E.Mami:f'rrillsum;:.' Fr:fesié;:-1algiide'11q:ied P g, | ME AMAN KUMAR SINHA Rs. 26,11,465/- 19-MAR- | UNIT NO T-12/SB-12/11707, TOWER SAPPHIRE
4, The persons who have acquired shares after dispatched of notice may abtain the login 10 and ﬁaf:a;; nﬁ;ﬁ'mﬁﬁf&ﬁ da:g' i Ale No: B01278358 (AS ON 28 FEB 2021%) 2021 RPS SAVANA, PLOT 5,6,10-13, 23, 30, 31, SECTOR
password by sending a requast &l halpdesk.evoling@cdslindia.cam 74, (3) Relavant Farms and Weblink: 88 FARIDABAD, HARYANA WITH INDIVIDED
5. Remote e-voling shal nat be abowed beyond end of e-voling period. hitps:/iwww.ibbi.gov.infhomeldownloads PROPORTIONATE SHARE OF LAND
l[l; casﬁll of aprrﬁ]mhm ;hﬂfa w.:;: aﬂdﬁesms mat rwl;mr:;.d ! "F'I::tﬂﬂ wi:h &Lh;:ﬂpa% i:T AL (o) Delalls of authorized representatives are | NIl UNDERMNEATH
eprsdnry Participants, please follow the Toflowing steps to register ema 53 far otitaining available at
Em“ Motice of the Company and lagin details far e-wating: Mokice is harahy given fat the National Company Law Tribunal has ordared the cemmencemant of & 10. | MR KULDEEP SINGH Rs. 15,10,756/- 26-MAR- | SECOND FLOOR, PLOT NO.2859, SECTOR A,
1. Far Physical shareholders- please provide necessary details like Folo Mo, Name of sharehoider, Gorporate Insofvency Resalution Process of Dalmia Polymers LLP on 03/06/2021 (The order MR GURMEET SINGH (AS ON 28 FEB 2021%) 2021 KHASRA NO 47/24, GREEN FIELD COLONY,
scannad copy of the share cerfificate (front and back), PAM [self attestad scannad copy I.:lfF'ﬁ'H received by IRP on OT/06/2021). : : FARIDABAD. HARYANAWITH UNDIVIDED
cand). AMDHAR (sell attested scanned copy of Aadhar Card) by email to ca@@shariaindia com The Craditors of DALMIA POLYMERS LLP, are hereby called upon to submit ther dams with Alc No: 606533407 & 601248406 ’
ihelpdesk svating@cdslindia.com n-wrml-u:r b:lgn:z'l.'ﬂﬁ.l‘zuzi Iy thee Intarim Resakuficn Professional al e address mentioned agains! PROPORTIONATE SHARE OF LAND
_ s entry No. 10. UNDERNAETH
2. Fo Aol SSRGS = JRA NI JOLN AR 5. ToDER B0 W) JOLTTREDRLCIN AN LY The financial craditors shall submif their daims wish proaf by electromic means onby. Al other creditars
Participant [OF) which is mandatory while e-vating & joining virheal mestings theowgh Depossary mwwhm”lemlﬂ '.I1|| Eml}.m l.'l'lll'S':]I'l y n-:]ﬁl:]rh prps Im“m'mﬂﬂs
The Notice of the EGM of he comeany wil e san 1o the sharsholders holding shares as on cut by :r 11. | ME DERIK RAJAN SHARMA Rs. 45,96,677/- 26-MAR- |FLAT NO TO09/53B-09/1803,17TH FLOOR,
off daie for the dispatch in accordance with the applicable laws on thair registared email address ; i : . i \ Alc No: s0B349602 (AS ON 28 FEB 2021%) 2021 ?EAPEEHSIE EgEEEE-TQDEFE.i Slfiﬁfnﬁgiailﬁnﬂnﬁﬁﬁﬁwﬁ
In due course. A ) e e ot e e 1 e i e | e D 1 il g ¢ . : f ; d
By Order of the Board, Submigsion of False or meleading proots of claim shall attract penalties WITH UNDIVIDED PROPORTIOMNATE SHARE OF
50/ Umesh Singhal
Rajinder Kaul Interim Resolution Professional
. i) ; ) : \ 12. | MR AJAY RAJ RAJAN Rs. 70,49 829/ 26-MAR- | FLAT NO T-14/ EB-14/ 0901, 8TH FLOOR, TOWER
Place: Delh Mana Directo Date : 08.06.2021 Reg Mo: IBEVPA-CO2/P-HO0T 247201 7-18M10293 Feld, | a
uﬂi? ..Ju:: Im-. 2021 |n1?ul::mﬂ|ﬁ:;ﬂl!5; Place : New Delhi DALMIA POLYMERS LLP Alc No: 61008267 1 (AS ON 28 FEB 2021") 2021 ESCOBILA14, RPS SAVANA, PLOT 5,6,10-3, 23, 30,
41, SECTOR 88, FARIDABAD, HARYANA WITH
CORRIGEMNDUM TO THE PUBLIC ANMOUMCEMERNT, DETAIL PUBLIC F;!RM A ] UND'H'DED FHGFDRTIDHATE EHAEE 'DF LAMD
STATEMENT AND DRAFT LETTER OF OFFER WITH RESPECT TO THE OPEN NDERNEATH
OFFER TO THE PUBLIC SHAREHOLDERS OF PUBLIC ANNOUNCEMENT U
Regd offe: ECAGS2, Ath Fiear, Bharat Dlamand Hourse, BKC, Eandre East (Under Regulation 6 of the Insolvency and Bankruptcy Board of India 13. | MR YOGENDRA KUMAR (CO- Rs. 18,79,041/- 31-MAR- |UNIT NO 004, GROUND FLOOR, TOWER Bi1,
= ' MumbaiCity - 400051 I {Insoivency Resolution Process for Corporate Persons) Regulations, 2016) BORROWER & LEGAL HEIR OF | (AS ON 28 FEB 2021%) 2021 SUPERTECH ECO VILLAGE-1, PLOT
T e e ey e FOR THE ATTENTION OF THE CREDITORS OF PORERUIES HEOHANEAL o N e
April DB, 2021 and Detalled Public Statement (DPS') dated April 15, 2021 |  Eodal8Aa s s La@ AN] =1=T =3 ol ST VTP N0 TAV/ oy ST T g =) SINCE DECEASED) NOIDA, UTTAR PRADESH WITH UNDIVIDED
muhfﬁﬁdﬁgﬂéﬁ:ﬂalﬂpgg::E:ﬂiﬂ.rt Endiggr_tlsil;j.';an;gtzt]a ﬂﬂdi:[liafgtiuﬁszzi RELEVANT PARTICULARS MR YOGESH KUMAR PROPORTIONATE SHARE OF LAND
1] u i Il ) Iy q | -
rspecively. snd Diaf Latter of ffer (DLOF) dated Apr 26, 2021 sen to | [ T]Name of Corporae Deblor | CHOWOHRY RUBBER & CHENICAL PRIVATE LINTED et HNDERNEATH
SCUTITIEs am Xonamge Dod or India 15 Deeg iS5 LR rac InEe P T = :
Brivate Limited (-Manager ta the Offer'), for and of behalf of Mr. Sanjiv Mulchand 2.| Date of incorparation of Gorporate Debtor | DST6/Z008 SMT. NIRMALA
Sawla ("Acguirer 1) (PAN: AAHPSTS00A} and Mr. Mulchand Lakhamsi Sawla 3, Authaority under which Corparate Deblor | Ragistrar of Camparaes - Dells SMT. SONIA KUMARI
CAcquirer 2°) (PAN; AAIPS0LL0C0) (Hereinafter collectively referred to as "The = incorporated | ragistered ;
Acquirers’} pursuant to and In compliance with Regulation 3(1), Regulation &, - - . e ~FFE - (LEGAL HEIRS OF BORROWER
Regulation 18(4) and Regulation 18{5) of the Securities and Exchange Board of 4 'E':'rl:"_:"al'af |dentity Mo. ! Limited Liabdity | Ur41200L2008PTC 179124 ROSHAN LAL SINCE
India 15;T;}?:?$;T:§ﬂ;itiulnti:r !';.h;crl.lnr_l.i]and Takoovers) Regulations, 2011, as Idesntification M. of Gorporate Deblor B DECEASED)
amended " : egulations, 2017} _ : _ : 5. | Address of fie registered office and 197310i40, O Renlak Road, Shahzada Bagh Hr
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the obligations of the Acquirers laid down in the Regulations, as amended from The financil craditors shallsubmit their claims with proof by electronic means arly. AR ather craditors may LI!’I"!!IHEI shall FII"D'EE'IIE-"Ij against 'I[|"I-E.l above SI-EEIJI‘Eiﬂ AEEEI{E} { Immovable FI‘GFIE:IT}I' {IE."EZI un::ier Section 13 {4} of the said Act and the
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CORRIGEMDUM TO THE PUBLIC ANNOUNCEMENT, DETAIL PUBLIC
STATEMENT AMD DRAFT LETTER OF OFFER WITH RESPECT TO THE OPEM
OFFER TG THE PUBLIC SHAREHOLDERS OF
SPECULAR MARKETING & FINANCING LIMITED (“TARGET COMPAMNY")

Regd offc: EC-8052, &th Floor, Bharat Diamand Bourse, BKC, Bandra East.
Mumbai City = 40005]
Website: www. specularmarketing.com

This Corrigendum {the *Corrigendum’) to the Public Announcement (*PA7) dated
April 08, 2021 and Dwetaited Public Statement (TDPS°) dated Apnl 15 2030
publshed in Financial Express (English, all editions), Jansatta (Hindl, all editions),
Mumibai Lakshdeep (Mumbai edition), on April 09, 2021 and April 16, 2021
respactively. and Draft Letter of Offer ("DLOF) dated April 26, 2021 sent ko
Securities and Exchange Board of India is being issued by Fast Track Finsec
Private Limited ["Manager to the Offer”), for and an behalf of Mr. Sanjiv Mulchand
Sawla "Acguirer T°) (PAN: AAHPETE00A) and Mr, Mulchand Lakhamsi Sawla
{CAcquirer 27) (PAMN: AAIPSDSS0C) (Herainafter collectively referred to as “The
Acquirers’] pursuant to and in compliance with Regulation 3(1), Regulation 4,
Regulation 1&4) and Regulaticn 18(5) of the Secunties and Exchange Board of
India {Substantial Acguisition of Shares and Takeowers) Regulations, 201, as
amended {"5EBI{SAST) Regulations, 2011°),

This Carrrgendum is to be read in continuation of, and incanjunctian with the B,
OPS and DLOF (as the case may be). Capitalized terms used but not defined in
this Corrigendum shall have the same meaning assigned to such termsin the P4,
OPS and ODLOF (as the case may be), unless atherwise specified.

The shareholders of Specular Marketing & Financing Limited are requested to
note the developments) amendmants with respect to and in connection with
Cpen Offer are as under;

al Upward Revision of the Offer Slze: The Offer Size being 645,480 (Sixty Four
Thousand Four Hundred Eighty] Equity Share representing 26% of the total share
capital of the Company has been revised to 220,480 (Two Lakh Twenty
Thouwsand Four Hundred Eighty ©nly) Eguity Share representing 26% of the
Expanded Voling Share Capital. This upward revisicn of the open offer size is in
purauant with Regulation 18(4) and Regulation 18(5) of SEBI (SAST) Regulations,
2011 and as amended from to time to time,

b} Fund Regquirements: Consequently the upward revision of the Offer Size as
rmentioned abowve, the total fund reguirermnent for the Offer (assuming full
acceptance) is INE 2,20,48,000/ - (Rupees Two Crores Twenty Lakhs Forty Eight
Thousand Onlyl ("Revised Maximum Consideration”] for acquisition of revised
offer size 2, 20,480 equity shares.

c) Revision of Escrow Account: In accordance with Regulation 192} and 18(5)(a) of
the SEBI [SAST) Regulations, 2001, the Acquirers have enhanced the value of the
Escrow MAccount and have made a cash deposit of 17.00.000/- (Rupees
Seventesen Lakh) and deposit/pledge Equity Shares of the value of INR
30 IR 500,/ [Fupess Thirky Nine Lakh Thirty Eight Thousand Five Hundred Only)
of the Titam Company Limited [750 Equity Shares of INR 1685 per share as on
today), Indusind Bank Limited (1850 Equity Shares of INR 1025 per share as on
taday)and Larsen & Toubro Limited (500 shares af INR 1557 per share as on tﬁday]
with the Merchant Banker being more than 25% of the total consideration
pavakle to the shareholders under the offer {assuming full acceptance by the
sharehalders) to realize the value of the Escrow Accaunt in terms of Regulation
211} of the SEBI (SAST) Regulations, 2011,

& copy of this Corrigendum has been sent to all designated stock exchange on
wehich thie shares of the Target Company are listed, viz.,, BSE Limited (BSE]. ta
SEBI and the Target Company in accordance with the SEBI (5A5T) Regulaticns,
2011, and is being issuad in all the newspapers specified above in which the DES
wieas pubtished.

Except as detailed im this Corrigendum, all cthar terms and contents of the DPS
and the DLOF (as the case may be) remain unchanged,

The Acquirers aceept full respansibility for the Infarmation contalmned in this
Corrigendum toPaA, DPS and DLOF (as the case may bel also for the fulfillment of
the abligations of the Acquirers laid down in the Regulations, a5 amended from
L torme T T,

A copy of this Corrigendum to PA, DPS and DLOF will be available on SEBI's
wabsite- wierw sebi gov.in: BSE's website www bseindia.com:

ISSUED BY MANAGER TO THE OFFER BE-5032, Statesman House, 148
FOR AND ON BEHALF OF THE ACQUIRERS | g3 rakhamba Road, Mew Delhl - 0001
% Fastrack Finsec Telephone: +81-1-43025809

Category- Merzhani Daveer Emailvikasvermagftiinsec.com
FAST TRACK FINSEC PRIVATE LIMITED | Websitewww_Mfinsec.com
Contact Person: Mr. Vikas Kumar Yerma
SEBI Reqg. Mo: INMOOOOI2500
CiM: UeS18DLZ0ON0PTCZ0038T

Date: OF.06.2021
Place: Mew Delhi

W W ARITER
e TS fafire TS S
T /- (o )
AR we| | USH. e 6-T, 21T 3TUIEHe, 23, YRS UE, 2 feeti-110001
T ool v o] | qfiEeTger T Uar : Uersiuw, 9-12, S T, ¥ feeli-110014
e+ 7 S, 2021 (ST + 01609805)| | f 3rey liquidator.sterlingvehicles@gmail.com | #EEA . : 9810970099
. Teht o o0 GEITeal oht wierd ST Hod ELEE]
. Teremur (SETTAR oM@ ®) | ( SAETAIR o
)
FIEH IHDUSTHIES LIMITE“ 1. 3T aehemg (Site) el (3.4.) § %. 21.90 %. 3.50
Regd. Office : D-34, DSIDC Packaging Complex, Kirti Nagar, New Delki-110015 (INDIA) e e e ——
Tel.: +91-11-25927019 / 7820, Fax: +91-11-25927740, E-mail ; investor@liemindustries.com ’ =
Website : www liemindestries.com, GIN : L3G%9900L1989PLE0G4 928 R
2.0 AmET (39.) H WA (THS, ouerd, %. 9.15 ¥. 02.00
NOTICE TO THE EQUITY SHAREHOLDERS Tel e W)
(For transfer of equity shares to the Investor Education 3. e (39.) § ST (3ife) i S . 47.90 %. 6.00
and Protection Fund Authority) EH T ITR |
Teror o faf 8 W, 2021 § 14 9, 2021 (12.00 9 QU H 4.00 & 3.

This MNotice is published pursuant to the provisions of the Rule
g6(3}a) of the Investor Education and Protection Fund Authority
{Accounting, Audit, Transfer and Refund) Rules, 2016 ,as amendad (the
Rules) read with Section 124{6) of the Companies Act, 2013 (the Act).
Pursuant to Section 124{8) of the Act read with Rule & of the Rules, all
shares in respect of which dmadends have remained unpaid or
unclaimed for a period of seven consecutive yvears as provided under
Section 124(5) of the Act, are required to be transferred by the Company
to IEPF Authority
A list of such shareholders who have not claimed their dividends for the
last seven consecutive years i.e, from financial vear 2013-14 to 2019-
20 and whose shares are tharefore liable for transfer to IEPF Authority
has been posted on the website of the company at
www.fiemindusiries.com, along with their respective folio numbers/ DP
T, Client ID details. Shareholders are requested to refer the website to
verify the details of un-encashed dividends and shares liable to be
transferred to the |IEPF Authority.

In this regard, the Company has sent individual advance Notices to the
all concernad shareholders through courier’ speed post/ registered post
at their last known addresses available with the Company/DP. Further,
the Company has also sent Notices through email to those concernad
shareholders, whose email addresses are available with DP/ RTA. The
Company will also dispatch 2 more Noticas to the registered address of
such shareholders through post! courier in due course.

The Shareholders, whosa equity shares are liable to be transferred to
the IEPF Authority, may kindly note that as par the Rules: -

In case of Equity Shares held in physical form: The procedura for

fransmission of equity shares will be followed and shares will be

transferred in favour of the |EPF Authority. The original share
certificate(s) registered in the shareholder's name will stand
automatically cancelled and deemead non-negotiable

- In case of Equity Shares held in Demat form: The concerned

depository will give effect Lo the ransfer of the equily shares liable o

be transferred in favour of the IEPF Authority by way of corporate

action.
The Shareholders may further note that the details uploaded by the
Company on its website shall deemed to ba adequate Nofice by the
Company for the purpose of fransfer of physical shares (by way of
following the procedure for transmission of equity shares) to the |[EPF
Authaorty pursuant to the Rules.
Motice is hereby given that in absence of receipt of a valid request along
with necessary documents from the sharsholders on or before
September 10, 2021, the Company shall be compelled o transfer the
shares to the IEPF Authority by the due date as per the procedurs
stipulated in the Rules without any further notice to the Shareholders.
Pleasa nota that no claim shall lie against the Company in raspact of
unclaimed dividend amounts and shares transferred to the |[EPF
Authority pursuant to the Rules. Please also note that all subsagqueant
corporate benefits accruing on such shares, shall also be credited in
favour of the |EPF Authority. The concemed shareholders may note that
upon such transfer, they can claim their said shares along with
dividend(s) by making an application in Form |[EPF-5 to the |[EPF
Authonty as prescnbed under the Rules and the same 15 available at the
IEPF website www.iepf.govin.
For any clarification in this regard, the Shareholdars may write to the
Company al emall and address given above or Registrar & Share
Transfer agent viz., Link Intime India Pvt. Ltd, Noble Heights, 15t Floor,
Plot NH 2, C-1 Block LSC, Near Savitri Market, Janakpun, New Dalhi-
110058 Phone: +91 11 4941100
Lastly, Membears are advisad to register and keep updatad their email
D=, Mobile Mumbers and ECS mandate with the RTA! DP and also to
consider converting their physical holding to dematenalized form to
eliminate nsks associated with physical shares and for ease of holding.
Members canwrite to the Company’s RTAin this regard.

For Fiem Industries Lid.
Sd/-

Arvind K. Chauhan
Company Secretary

Date: June 08, 2021
Place: Delhi
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